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BEFORE THE NATIONAL GREEN TRIBUNAL 

SOUTHERN ZONE BENCH, CHENNAI 

ORIGINAL APPLICATION NO. 143/2023 

IN THE MATTER OF: 

Shahu Shivaji Mokashi …APPLICANT 

Versus 

Karnataka State Pollution Control Board and Anr …RESPONDENTS 

MEMO ON BEHALF OF RESPONDENT NO. 2 

In compliance with the order dated 26.07.2025, the cost of Rs. 50,000/- has been 

paid by the Deputy Commissioner, Belagavi District to the Karnataka State 

Pollution Control Board. The Proof of payment is annexed herewith as Annexure 

R-1. 

It is thus prayed that the report filed on behalf of Respondent No. 2 may be taken 

on record. 
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